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(b) if SO, whether :;ueb polley mea-
atltes have since been worked out; and 

(e) if so~.Q.etai1s thereof? 

THE MINISTER OF ~'INANCE 
(aHRI R. VENKATARAMAN): (a) to 
(c) Subsidies are constantly kept under 
review and adJuc:tments are made 

keeping in view the budgetary position 
of Government and the social and eco· 
nomic objectives served by such subsi-
dies. 

Cheaper Night flights between Metro-
pOlitan Cities by AI 

1920. SHRI KAMAL NATH: Will tbe 
Minister of TOURISM AND CIVIL 
AVIATION be pleased to state 

(a) whether Air India has decided to 
re-Introduce cheaper night flights bet-
ween metropolitan cIties, 

(b) If so. the salient features thereof; 

(c) whether any agreement In this 
regard has been reached between Air 
India and Indian Airlines; and 

(d) the date from which these flights 
wIll be available to the people? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI A. P. 
SHARMA): (a) and (b). The offer of 
a 25 per cent discount to all domestic 
passengers tranSferred to Air India ser-
vices operating from Bombay to Delhi/ 
Calcutta/Madras is under considerntion 
by Indian Airlines. The specified ser-
vices of Air India are those that are 
scheduled to operate between 2300 hrs. 
and 0400 hrs. Ticketing is proposed to 
be done on Indian Airhnes documents 
only. 

(C) and (d). Tbe agreement is being 
negotiated, between Indian AlrUnes and 
Air India and a date from which It 
would come into force is yet to be de-
cided. 
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Use of Staff Cars in OfBees of Gm"ern· 
ment of India 

1922. SHRI BARISH KUMAR GANG-
WAR: Will the Minister of FINANCE 
be pleased to state: 

(a) what are the orders/instructions 
on the use of staff cars/Government 
vehicles in the Government of India 
Offices including the Defence. with co-
pies thereof; 

(b) who art' the officers authorised to 
use these for their personal and offiC'Jal 
work including coming and going to 
offices and residences; 

(c) what steps have been taken to 
economise in the use of staff cars and 
other vehIcles keeping in view the steep 
rise in petroleum prices and the an-
xiety of Government to bring down 
the consumption of petrol; 

(d) methods evolved to check lts 
flagrant misuse; and 

(e) action taken to enhance the 
mileage allowance suitably so as to 
make the use of personal or blred 
vebicles possible? 




